HARYANA VIDHAN SABHA

Starred Questions

To be asked at a meeting of the Haryana Vidhan Sabha to be held on
Thursday, the 31st March, 2016.

Involvement in C.L.U. Cases
*1237. SH. ABHAY SINGH CHAUTALA, M.L.A. : Will the Chief Minister be
pleased to state whether FIRs have been registered on the
recommendations of Lokayukta Haryana for involvement in CLU
cases against Ministers, Chief Parliamentary Secretaries and MLAs of

the previous Government ; if so, the details thereof ?
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